
CEMTKhL HD.rilNISTRATiyE tribunal
principal bench

G.A..N0.57E/97
.  P]. A. NO. 69 0/9 7
f

Hon'ble Shri R.K.Ahooja, Plember(A}

Neu Oelhi, this the eth day of August, 1997

1. Aitaf All
s/c Shokin Ahmed
r/o H,No,155, Nathu Chouk
Oagatpuri, Shahdara
uELHI.

2, Ram Kumar Sinoh
s/o Umrao Singh
c/o 3h. Pianmohan Saxena
r/o H.NQ.4g, Pohalla Laxmi Nagar

^  Delhi. .... Applicants
(By Shri R.K.Shukle-, Hduocate)

Ws.

Union of India through

1. The Secretary
f'iinistry of Teieccrnmunicaticn
Sanchar Bhavan
NEU DELHI.

2, The District Manager
Telecommu nicstion
Plor adabad( up) , .... Respondents

(By Shri Pi.K.Gaur, proxy of Shri \/'.S. R. Krish na, Advocate,

0 R Q E R(Oral)

Learned counsel for the applicants submits

that on instructions of the applicants, he uishes.

to uithdrau this case. Permission is granted. OA

is accordingly dismissed as uithdraun. No costs.
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PiLPieOfi-C-K
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